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IN ?HE CENTRAL AIMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

OOA.NOO 766/970

ti Date of Qrders: 24-6-97
Between:

D.Ngrasimha.
.o wpli Cant.

$ and

1, Union of India rep. by its Secretary,
Ministry of Urban Affairs and Employment,
'Nirman Bhavan, New Delhi.

2. bhirector General of Works, CFWD,
Nirman Bhavan, New pelhi.

3. TUperintendent Engineer(Co-ordination) .
C.P.W.D. Madras. |

¢
4., The Superintendent Engineer, Hyderabad Central Circle.I,
Nirman Bhavan, Kotk Hyderabad.

k 5. The Exegutive Bigineer, Hyderabad Central Division,III,
QWQNnmn%wm,mﬁ,W®mm¢

‘ .o Resgpondents.

For |the 2pplicant: Mr.P.B.Vijayakumar, Advocate.

For the Respondents: Mr. ks Addl . CGsC,

QORMM:
THE HON'BLE MR.H.RAJEVDRA PRASAD : MEMBER(ALMN)

|
| THE HON®BLE MR.A.M. SIVA DAS ¢ MEMBER(JUIL)

The Tribunal made the following Orders=-
Heard Sri P,.B.Vijaykuamr,
Admnit, Issue notice. |

A consblidated counter is respect of this OA, ‘
alotg with the following OA, already admitted,be filed. OA 637/97 '

adnitted on 16.7.1996, OA 629/97 admitted on 19-6-97.
List all the Oas, together after five weeks., If the applicart
is engaged till today, he shall not be di sengaged until further
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1. ihe secretary, Union of India,
d

iinistry of Urban affairs and Employment,
\Nlrman Bhavan, New Ielhi.

2. The Director General of Works, CPWD,

Nirman Bhavan, New “~lhi.

3. T e Superintendent Engineer (Co=ordination)
C.P.W.D,Madras.

4, The Superintendent Engineer, Hyderabad Central Circle.I
l Nirman Bhavan, Koti, Hyderabad.

5. The Executive Engineer, Hyderabad Central vision IIIX
¢PWD, Nirman Bhavan, Koti, Hyderabad.

6. OJe copy tO Mr.P.B.Vijayakumar, advocate, CAT,Hyd.

7. One copy to Mr. .o Addl .CG5C. CaTWHyd .

I
8. One spare copy
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IN THE CENTRAL ADMINISTR:.TIVE TRIBUNAL
HYLERABARL BENCH AT HYLERABAL

THE HON'BLE MR.JUSLICE
VAL CL ~CHATRMAN -

and

THE HON'BLE MR.L.RAJENDRA PRASAL:M(Z)

The Mouble VY. {Qngm Qas L
Dateé:U&_-(y ~1087

ORDER/JJRGMENT .

MeZo/R.B./Cuiallo,

in

T.A.No. : (Wep.

.

Admitted and Interim directions

Issued.
Aliowed ' ) -

Disposed. of with directions

Iismissed.

Ussed as withdrawn
Dismissed'for default.
(I ‘ ‘
Crdered/Re jected,
¥ .

No arder as to costs.

vy gwafie dfaace
“Centrad Mmmismtin Tribenal:
- meetDESPATOR

30 JUN 199]
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. Counsel for the respondents

(d

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERASAD

L. x

C.2.766/27, Bt. of Decisjon : 12-06-28.

D.Narasimhe . .. Applicant. = -t

Vs

1. The Unicnof India, 'rep.by
its Secretary, Min., of
Urban Affairs and Employment,
Nirman, Bhavan, New Delhi.

2. The Directer General of Works,
CPWD, Nirman,Bhevan, New Delhi.

3. The Supcft. Engineer{Coopdination),
CPWD, Madras. '

4, The Supct. Enginée;, .
Hyderabad Central Circle-sI,
Kirmar: Bhavan, Koti, Hyderabad.

5. The Executive Engineer,

Hyderabzad Central Divicion-I1I,
CPWD, Nirmah Bhavan, Koti,Hyderabacd. © .+ «« Regpondents,

-

Counsel for the applicant : Mp,F,B.Vijava Kumar

Mr.N.V.Raghava Reddy, addl.CGSC.

"

CCRAM: —

THE HON'BLE SHRI R. RANGARAJEN : MEMBER (ADMN.) .

D//
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CRDER

CRAL GRﬁER (FER HOM'BLE SHRI R. RANGARAJAN : MEMBER {(ADMi.)

None for the spplicant. Heard Mr.W.Satyaharayana for
¥r M.V,Raghava Reddy, learred counsel for the respondents.'
2. ’ This OA is filed praying for a2 direction to the
respondents to reqularise the services of the applicant as Plumbe
or any other suitable post or in the alternative to direct the
respondents to continue the appldcent in terms of scheme tc be

formulated by the Govt. of Indiz with 211 conseguential benefits.

3. It is pleaded for the anplicant that he had been worki

from 5/91 as Flumber and is being emcloved on contract basis by g

the same evsry three or four months.

4, No reply has been filed in this OA. However, the 1ea'E

counsel for the respondents submitted that this 0A is similar to
8R prayer and contentions raised in CA.257/94 and hence the direc
given in that OA may be given in this OA alsoc. 1In CA.257/94 the
ccntentﬁan of the letter No.34/17/93-$C.X dated 18-8-93 was.exami
While examining thzt letter dated 18-8-93 it was stated that a gx
direction was given in CA,174/95 Gecided on 15-11-95 that if the
cleim cf the aprplicant therein had'not been forwarded in pursuvand
of the saiéd letter and if the applicant therein satisfieg the

conditions referred to therein, his name has to be forwarded as
observed in the letter &t. 18-£-93, Hence for the reasons stated
in the order dated 15-11-95 in GA.174/95, this Ca is also disposd
of as under:-

- If the name of the applicant is not yet forwarded in

pursuance of the letter dated 18-08-23 as referred tc herein befdre,
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the case of the applicant has to be forwasrded to the concerned

authority as referred to therein. It is needless to say that if |

udtimately the applicant is going to be acarieved by the.order
to be passed, he is free to file fresh application under section ‘
19 of the Administrative Tribunals Act if he is so advised. In

the meanwhile there is work for the post of Flumber, the applicant :
has to be preferred to the freshers, l

=

5. The OGA is crdered sccordingly. No costs.

(R. RANGARAJAN)
MEMBER ( ADMN. ) \ )
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The Secretary, Min,of Urban Affairsy abd Employment,

Nirman Bhavan, New Delhis '

The Directoﬁ Genaral of Works, CPUD, Nirman Bhavan, HNsw Delhi.
The Supdt. aREngineer(Coordination), CPUD, Madras.

The qupdt. Engineer, Hyderabad Central Elrcle-I,

| Wirman Bhavan, Koti Hyderabad.

The Executive Enginesr, Hyderabad Central DlUlSlGﬂtIII,
CAUD, Wirmanp Bhavan, Koti, Hyderabad.

fna. copy ta fr. P, B.vijaya Kumar, Advocate,CAT, Hyderabad,5}3
One copy to Mr.W, V. Raghava Reddy, Addl.CGSC, CAT, Hyderabad.

One copy to D,R(4),CAT,Hyderabad, .

One duplicate a:py:
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IN THE CENTRAL ADMINISTRATIVESTRISUNAL
HYDERA BAD BENCH HYDERABAD
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THE HON'SLE SHRI R.AIANGARAJAN : M(A)

AND

THE Ha¢¥BL‘\EE3i,B 3584£\:ﬁ4AM\5§
(3

JROER/JUDGMENT

M.A/R.A/C. PLND.

- . 1

0.A. NO. :[—66(72}; |

AND INTEARIM O IRECTIONS -

ALLOJED | ;

DISPOSED OF WITH OIRECTIONS
DISMNSSED o
DISMISSED AS WI THORAWN

OR DEFAULT
ORDERED/REIJIPRTED
NO ORDER. AS TT

YLKR ;

Emil% U i'aN cH
HYOERABAD BE
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